Name of the corporate debtor: Minwool Rock Fibres Ltd. CIN:-U36104CT1988PLC004711

Date of commencement of CIRP:

List of Creditors as on 23-07-2026 (Based on the claim received upto 22-07-2026)

List of Creditors under clause (ca) of sub-regulation 2 of 13 of the IBBI (Insolvency Resolution Process of Corporate Persons) Regulations 2016

Summary of Claims Received

Summary of Claims Admitted

Sr. No Caterory of Creditor N £ Clai é\::il:‘nte:t Amount of Claim not Amount of Claims Details in Remarks If an
o gory No. of Claims Amount (Rs.} No. of Claims motint ? . i 8 admitted under Verification {Rs.) Annexure v
Admitted Claims
1 Secured financial creditors belonging to any )
class of creditors
5 Unsecured financial creditors belonging to any ) A ) ) ) ) )
class of creditors
Secured financial creditors {other than
3 financial creditors belonging to any class of 3 3,96,65,95,042 3 3,96,65,95,042 - - Annexure-3
creditors)
Unsecured financial creditors (other than
4 financial creditors belonging to any class of 2 19,07,77,496 2 19,07,77,496 - - Annexure-4 -
creditors)
5 Operational creditors (Workmen) - - - - - - - -
6 Operational creditors {Employees) - - - - - - - Annexure-6 -
7 Operational creditors (Government Dues) 3 6,17,76,500 1 33,69,387 - - 5,84,07,113 Annexure-7
8 Operational creditors (other than Workmen 2 50,76,166 2 50,62,166 : 14,000 ) Annexure-8
and Employees and Government Dues)
9 Other creditors if any (other than financial ) } )
creditors and operational creditors)
Total 10 4,22,42,25,204 8 4,16,58,04,091 - 14,000 5,84,07,113 0 0
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